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FIFTEENIII KERAI,A LEGISLATIVE ASSEMBLY

NINIII SESSION

BI'LI.iETIN.PART TI

21 July, Z)23

No:397

nnp Sc,lhdtilc tMWa ilanin l@ of Mrla'Jvat gMnO notice tor
nimh,o nfuns Ju lane a ffim Hvo.e Ma7,!r,'s, Nk otd tor

hruilrfirg ftftlo; Manbcrs, Rcsolfdoas

Mcmbers are hercby infomred rhrr the days allored for ransacting

hivare Members' Busiless arc on 1lt & rg! of August 2023 as per the

Calendar of Sirings of rhe Ninth Session of rhe FiM K€rala Legislative

Assenbly, Tte kiyate Members' Buslness will coEe up itr such a manner

that de buslness rElaitrg to pdvate Meobers' Bills and rhat r€lati[g ro

Pri\rate Membels' Resolutions shall be taken up for.disctssion on alnmate
Ftidays comEefting t ith the business relatiDg to priydte MembeE, BiIIs as

p€r 6e Dtu€ction No. 15 of the Hontle Speak€r dar€d lor May 1993. As
sud, fre Business rcldng to privme Members' BlIs will ooEe up on

fl.082023. the rclative prEcd€nce of Members odtled to move Bills oo

the alloaed day will be det{rmhed by ballor The last date for giving notice

for hivate Members' Btlls to b€ included newly in the ballot ad tie date of
ballot is as shown i.D the table below

Dae of dlsotsd@ of Prlvate

M@hels,Rill<

Last daE for givlng Dodce

fq Prlvate MeDbqs' Bt[s ro

be ilduded D€wly ltr the

Ballo(\dith cqy of Bllls)

Dare of Bdlor

mZ?Augu* U,
Fddey. .

2023 Jnly 28
\4HD€idry

2023 August 3,
ltusday
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As per the Dimction mentioned in pre.para, the business Elating to private

Members' Resolutions will cone up on 19.0g.2023. The relative precedence

of Members entitled to move Esolutions on the allotted day will be
determined by ballot.

The Members who secure the first rhree plac€s in the ballot for
resolution may give notice for one rEsolution each. The last day on which
notice is to be given for including the names of Members in the ballot, the
date of ballot and the date before which a Member who wins iD the ballot has

to $ve notice for the resolution are as shown in the table given below.

The ballot to determhe the rdadve gecedence of private Memb€rs,

Bills and Resolutions witl be held h the Offic" of the Deputy Seoeary,
Legisladon (Room No.408, Assembly Buildino at 11.m AM on the dates

mentioned in the above tables.

A. M. Basheer,
S€@tary.

Date of
discussioo of

Pdvate MeDbers'
Resol'Iioos

Last daE for giviog
uoticr for n@es to be
induded i! lhe Balot

Date ol Ballot

Date befoE whictr
ootice of rcsolnio hr

!o be gvf! by
M€Ebss gettltg

priority in tbe Batlot
2023 August 18,

Friday
2023 August 7,

Mouday
2023 Augusl 9,

r,uHDesday
2023 Ary$t 11,

Frtd8y


